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(b) if s0, the details thereof;

(¢) what are the details regarding
the criteria adopteq by Government
so far as the question of thig loan
disbursement to the Stateg is concern-
ed; and

(d) the details regarding the agree-
ment with the Government of Britain
in this regard?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH). o) Yes, Sir.

(b) to (d). The Government of
United Kingdom have agreed to give
a grant of £14.75 million ty the Gov-
ernment of India for the Housing and
Urban Development Corporation for
onlending equivalent fundg to State
housing boardg anq executing agen-
cies to taka up schemes of housing
and sites and services for the econo-
mically weaker sections. The crite-
ria adopted for disbursing these funds
are the same as those adopted by the
HUDCO for housing schemeg for the
economically weaker sections in urban
and rural areas.
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